BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No.69 of 2021(SZ)

Tribunal on its own motion-SUO MOTU Based on the
News item in Dinamalar Newspaper, ChennaiDated
05.02.2021, “Landslide in UthiramerurStone

Quarry: one killed”. ... Applicant(s)

Versus

1. The Chief Secretary to Govt.of Tamil Nadu
Govt. Secretariat, Fort St.George,
Chennai, Tamil Nadu-600 009 and 7 others

Officer- Sirudamur.

01. | Joint Committee Report in the matter of Original
Application No. 69 of 2021 (SZ) Tribunal on its own 1-14
motion- SUO MOTU
Vs

02. | Annexure-1- Copy of National Green Tribunal (SZ) in
its order dated 17.02.2021 15-20

03. | Annexure-2- Copy of the Proceedings of the
Commissioner of Geology and Mining 21-22
Rc.N0.931/MM1/2021 dated 19.04.2021

04. | Annexure-3- copy of the Proceedings of the
Commissioner of Geology and Mining 23.95
Rc.N0.931/MM1/2021 dated 21.04.2021

05. | Annexure-4-Copy of the Tamil Nadu Pollution Control
Board vide letter No.TNPSC/LAW/NGT/007460/2021 27
dated 29.03.2021

06. | Annexure-5- Copy of National Green Tribunal (SZ) in
its order dated 18.06.2021 29-33

07. | Annexure-6- Copy of the District collector, Proceeding
Na.ka.79/Q3/2018 dated 20.12.2018 35-45

08. | Annexure-7-Copy of the Environmental clearance
LrN.0. No. DEIAA-DIA/TN/MIN/79/Q3/2018 47-59

09. | Annexure-8-a and 8-b-Copy of the Concerned order
from the Tamil Nadu Pollution Control Board dated 61-75
06.02.2019.

10. | Annexure-9- Copy of the Blastic work contract
agreement. 71-87

11. | Annexure-10- Statement of Village Administrator

89




12. | Annexure-11-Transport Permit issue details 91-93
13. | Annexure-12.a and 12.b-Topographical base plan 95-97
14 | Annexure-13.a and 13.b-Print photos. 99-101
15. | Annexure-14. District collector, kancheepuram.
Proceeding Na.ka.79/Q3/2018 dated 15.07.2021. 103-106
16 | Annexure-15.Copy of the Deputy Director of Mines
Safety, Directorate General of Mines Safety (DGMS), 107-108
Chennai Region, letter.No.CNR/FA/Ta-01/2021/1120,
dated 07.04.2021
17. | Annexure-16. Copy of the Director of Mines Safety,
Directorate General of Mines Safety (DGMS), Chennai 109-120
letter N0.518553/Sz/Chennai Region/Perm/2021/8928,
dated 16.04.2021.
18. | Annexure-17-Copy of the Tamil Nadu Pollution Control
Board proc. No. T2/ TNPCB /F.10942/Consent | ;57 154
withdrawal/W&A/SPR/2021 dated 11-06-2021
19. | Annexure-18- Copy of the G.O(Ms.N.0.170, Industries
125-134

(M.M.C.2) Department, Dated 05.08.2020.







